18.10.2012

AT 10.30 AM

1. RFA(OS) 12/2012

2. W.P.(C) 380/2012

3. RFA(OS) 43-45/2011
CM APPL. 8011/2011
(CROSS OBJ.)

AT 2.15 P.M.

1. CRL.A 122/2011
CRL.M.B. 141/2011

2. CRL.A 889/2009

FOR DELIVERY OF ORDER

3. CRL.M.A.14076/2012
IN CRL.A 582/2012

AT 2.15 PM

1. CRL.REV.P. 466/2012
CRL.M.B. 1547/2012

2. CRL.REV.P. 467/2012
CRL.M.B. 1548/2012

J-1 PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

COURT NO. 4

(DIVISION BENCH-4)

HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE MANMOHAN SINGH

MANSA RAM N.S. VASISHT, VISHAL SINGH
VS. TILAK AND ANR ARPAN SHARMA, RAHUL GUPTA
SHEKHAR GUPTA

NYAYA BHOOMI ARUN VOHRA, LT. COL. B.B. SHARMA

VS. GNCT OF DELHI AND ANR K.T.S. TULSI, ZUBEDA BEGUM
PRIYANKA AGARWAL, SANA ANSARI
SANJIV SHARMA, S. VELMURUGAN
PRASHANT BHUSHAN, ANUPAM BHARTI

VED PRAKASH MALA GOEL, GAURAV KAUSHIK
VS. OM PRAKASH DECEASED SANJIV BAHL, EKLAVYA BAHL
THRU' LRS & ORS.

COURT NO. 34

(DIVISION BENCH-7)

EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE S.P. GARG

AMRIT SHARMA @ AMIT NITYA RAMAKRISHNAN

VS. THE STATE R.K. SINGH, RICHA KAPOOR
RAM KARAN A. K. MISHRA

VS. STATE N. K. TRIPATHI, SANJAY LAO
RAJ KUMAR LOVKESH SAWHNEY

VS. STATE RICHA KAPOOR

COURT NO. 35
EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE P.K. BHASIN

MOSHAM R.K. BACHCHAN, M.N. DUDEJA
VS. STATE
SHANI R.K. BACHCHAN, M.N. DUDEJA
VS. STATE
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